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NOTIFICATION

The following Act of the Sikkim Legislative Assembly having received the assent of the Governor
on 7th day of Arpil, 2000 is hereby published for generai information:-
THE SIKKIM RESEARCH INSTITUTE OF TIBETOLOGY
(RENAMING) ACT, 2000
{ACT NO. 1 of 2000}
AN
ACT

to rename the Sikkim Research Institute of Tibetology incorporated by
Charter of Incorporation promulgated on the 28th day of October, 1858 and
subsequently amended by the Proclamation dated the 22nd day of May, 1958-and
the Charter of Incorporation of the Slkkim Research institute of Tinetology (Amend-
ment) Act, 1976.
BE it enacted by the Legisiature of Sikkim in the Fifty-first Year of the
Republic of India as fellows:-
Shor tifle and il (1) This Act may be called the Sikkim Research Institute of Tibetology
commencement, (Renaming) Act, 200C. :
(2) It shall come into force at once,

Renaming of 2. On and from the date of commencement of this Act, the Sikkim Research
Sikkim Research Institute of Tibetology incorporated by the Charter of Incerporation promulgated on
Institute of the 28th day of October, 1858 and subsequently amended by the Proclamation
Tibetology. promuligated on the 22nd day of May, 1959 and the Chanter of Incorporation of the 4 of

Sikkim Research Institute of Tibetolagy {Amendmant) Act, 1876 shall be renamed 1576

as the "Namgyal Institute of Tibetology ".

By Order of the Govemnor,
T.D. RINZING,
SECRETARY TO THE GOVT. OF SIKKIM,
LAW DEPARTMENT. g
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